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the Tripura Administration submitted 
a scheme to the Ministry of Rehabili­
tation for  betel-leaf  cultivation in 
several rehabilitation colonies includ­
ing Belonia,  As however it was found 
that the schcsnes did not lead to the 
economic rehabilitation of the fami­
lies concerned they  were not sanc­
tioned.

Migrants frem West Pakistan

14*9. Sartor lqhal Stag*: Will the 
Prime Minister be pleased to  state 
the number of migrants from  West 
Pakistan during 1958 so far?

The Prime Minister and Minister of 
External  Affairs  (Shri  Jawaharlal 
Nehru): *2,719 migrants entered India 
during the period from 1st January 
to Slst July, 1958.

Arrears of Kent for Government 
Buildings in Delhi

1490. Sardar Iqbal Singh: Will the 
Minister of Works, Hoaxing and Sup­
ply be pleased to state:

(a) total arrears of rent for Gov­
ernment buildings m Delhi separately 
under:

(i) the Government departments 
(department-wise),

(u) institutions, and 
(iii) with private individuals, and

(b) the steps taken to realise these 
arrears?

The Minister of Works, Housing and 
Supply (Shri K. C. Beddy): (a) (i)
Rs. 3,03,451. A statement showing the 
break-up department-wise, is laid on

the Table of the  Lok Sabha. {Ses 
Appendix IV, annexure No. 80].

(U) Rs. 1,00,600.

(iii) Rs. 4,13,368.

(b)  The amount due from Govern­
ment Departments  will be  realised 
through  book  adjustments.  Where 
acceptance of debits has been unduly 
delayed, the matter is being actively 
pursued with the Departments  eon* 
cemed. The amount due from private 
institutions and individuals will  be 
realised either through their sureties 
or by recourse to certificate proceed­
ings and recovery as arrears of land 
revenue under the provisions  of the 
Public  Premises  (Eviction  of  Un­
authorised Occupants) Bill, 1958 now 
pending enactment by Parliament.

Bharat Sevak Samaj

nqi  / Shri D*Utt 8to*h:
\ Shri Onkar Lai:

Will the Minister of  Planning be 
pleased to state*

(a) the total amount of financial 
assistance given to the Bharat Sevak 
Samaj of all States during 1958-59, 
and

(b) whether  the  Government of 

India have received reports from the 
States of the work done by the Samaj 
during 1957-58*

The Depaty Minister of Planning
(Shri S. N. Mishra): (a) During the 
year 1958-59, the Planning Commission 
have so far  given  grants-in-aid to 
Bharat Sevak Samaj, Delhi Pradesh, 
only as follows:

Nature of Scheme
Amount tancnooed 

Rs.
1. Pilot  Project for enlisting and  mobilising Public Cooperation for

social and economic welfare work in slum area* of Delhi J l ,500

2. Pilot Project for enlisting Public Cooperation for national reconstruction
prograspme by starting 10 Yourh Plan Clubs  in the Urban Areas of
Delhi 815

Total ia,3*5

•This figure does not include migrants into Punjab during July, IMS.
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(to) Am Bharat Sevak Samaj is not 
functioning under the control of Gov­
ernment, the question of receiving re* 
ports from the State* of the work done 
toy the Sum} -during the year 
does not arise. The Planning Commis­
sion, however, called for Progress Re­
ports from the Samaj on the working 
of those schemes for  which grants 
were sanctioned by them during 1957- 
58 and such reports were received.

Foreign Delegations

Ui|  f Shri Dal Jit Singh;
1WS- \ Sardar Iqbal Singh:

Will the Prime Minister be pleased 
to state:

(a) the number of foreign  official 
delegations that visited India  during 
1BS7'58;

(b) the object  of visits of  those 
delegations;

(c) the names of foreign countries 
to which those delegations belong; and

(d) the expenditure incurred  on 
each of them?

The Prime Minister and Minister at 
External  Affairs (Shri  Jawaharlal 
Nehra); (a) Fifty four, according to 
information available so far.

(b)  to (d). Such information as is 
already available k contained in the 
statement placed on the Table of the 
Lok Sabha.  [See Appendix IV,  an 
oexure No 31.]

Registration of Handloom

IMS. Shri Jaganatha Rao: Will the 
Minister of Commerce and  Industry 

be pleased to state:

(a) whether  the registration  of 
handlooms  has  been  completed 
throughout India; and

(b) if so, the total number of hand­
looms registered  so far and their 

number in Orissa State particularly?

Dm Minister et Oaasmeroe and la- 
dastry (Sferi Lai Bahadur Shastri)

(a) No, Sir,

(b)  The total number of handlooms 
registered as on 6th August, 1958 Is 
24̂3,825. This includes 1,08,393 looms 
booked  for  registration  in  Orissa 
State. -•**
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Export of Oilseeds, Tea and Jmte

1495. Shri Hem Baras:  Win  the
Minister of Commerce and Industry

be pleased to state the steps taken to 
step up the export  of oilseeds, tea 
and Jute during the years 1806, 1987 
and 1958 so far?




